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AqT.FL.A. 6(31).— T T, ATHITA T AHIFT ATAaH, 2013 (2014 F7 1) F a7 59 F

AT 9f5q 9T 10 T ITLTT (3) FRT T&T ATHAT F ATHLIT H AMHATA § TgHAFHARNGRE & T8 TT
AT 0l TEIA AT (AFTHA FLA 6 [0 e e d S8 a9t g, Q-

1. €fera W R TR —(1) =7 [IAT &7 d@fereq 9| A (FgFERaArigs, 998 T 99)
Wt 779, 2021 81

(2) T TSI H Ik THTA shl A Fl TG givl

2. US-TEAT, T1H0T, I AfeaT § TC.— U< il AT, ITHRT av( 1207 ¥ ST aa Ffeaa § & o
BT ST =9 AT & SUTag gt & w9 (2) ¥ = (4) °§ FfAfEe 2
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I<F 9% U¥ (AR T 90 781 g

T AR AT TR T AE THTIT 21 SA1a7 g T vEr foarg 39 =Afwh $iw Farg & o=y 9w &
AT w1 fAfer 3 stefie st € ST UET F % o o sma 8 o 9 Rl =fRe o o e e
2 < g
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M ST AT T
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SRl o forg srafer e & g At | s+ En T IR AT SR Re/smaeT
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(7) (8) (9) (10)
fFT  ATEaTITE A " | AR A=l gl g 50% el wdt gwT; ST 50%
Ffepereri BIRIER TR R R -l
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(11) (12) (13)

T ARARE / emem g s frgar | af Rywrefe nefe afaf g, sadr wAt w2 #
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ARATT £ |
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AT FIET q1g 92 ¥ T 6 safer g
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ATAFAH ATL-HTHT AT TTH F Al sffae
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[T, &. 407/22/2019-THEY-IV/(Terdh)]
o =Tey, oI qi=a

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 5th January, 2021

G.S.R. 6(E) .—In pursuance of the powers conferred by sub-section (3) of section 10 read with
section 59 of Lokpal and Lokayuktas Act, 2013 (1 of 2014), the Central Government hereby makes
following rules regulating the method of recruitment to the post of Multi Tasking Staff in the Lokpal,
namely:-

1.  Short title and commencement.—(1) These rules may be called the Lokpal (Multi Tasking Staff,
Group ‘C’ posts) Recruitment Rules, 2021.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. Number of post, classification, level in the pay matrix.—The number of post, its classification, and
level in the pay matrix attached thereto shall be as specified in columns (2) to (4) of the Schedule annexed
to these rules.

3. Method of recruitment, age-limit, qualifications, etc.—The method of recruitment, age-limit,
qualifications and other matters relating thereto shall be as specified in columns (5) to (13) of the aforesaid
Schedule.
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4. Disqualification.—No person, —

(a) who has entered into or contracted a marriage with a person having a spouse living; or

(b) who, having a spouse living, has entered into or contracted a marriage with any person,

shall be eligible for appointment to the said post:

Provided that the Central Government may, if satisfied that such marriage is permissible under the
personal law applicable to such person and other party to the marriage and that there are other grounds for
so doing, exempt any person from the operation of this rule.

5. Power to relax.—Where the Central Government is of the opinion that it is necessary or expedient so
to do, it may, by order, and for reasons to be recorded in writing, relax any of the provisions of these rules
with respect to any class or category of persons.

6. Saving.—Nothing in these rules shall affect reservation, relaxation of age-limit and other concessions
required to be provided for the Schedule Castes, the Scheduled Tribes, other backward classes,
Ex-Servicemen and other special categories of persons, in accordance with the orders issued by the Central

Government from time to time in this regard.

SCHEDULE
Name of Post Number of | Classification Level in pay | Whether Age-limit  for direct
Post matrix selection post | recruits
or non-
selection post
(@) 2 3) “4) )] (6)
Multi Tasking | 112* (2021) | General Central | Level 1 in the | Not applicable | Between 18 and 27
Staff Service, Group 'C’, | pay matrix years of age. Relaxable
*Subject to | Non-Gazetted, (Rs.18000- for Government
variation Non- Ministerial. 56900) Servants up to forty
dependent years in accordance
on workload. with the instructions or
orders issued by the
Central Government.
Note: The crucial date
for determining the
age-limit shall be as
advertised by  the
Lokpal.
Educational and other qualifications | Whether —age and  educational | Period of probation, if any
required for direct recruits qualifications prescribed for direct
recruits will apply in the case of
promotees
)] ® (€]
Matriculation from a recognised Board Not applicable Two years

Method of recruitment, whether by direct

recruitment  or

by

promotion

or by

deputation/absorption and percentage of the
vacancies to be filled by various methods

In case of recruitment by promotion or deputation/absorption,
grades from which promotion or deputation to be made

(10)

(1)

50 per cent. by direct recruitment; and
50 per cent. by deputation/absorption.

Deputation/Absorption:

Officials of the Central Government or Judicial or quasi-judicial

bodies,—

(a) holding analogous posts on regular basis in the parent cadre or

department; and
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(b) possessing the qualifications prescribed for direct recruits
under column (7).

Note 1: The period of deputation including the period of
deputation in another ex-cadre post held immediately preceding
this appointment in the same or some other organisation or
department of the Central Government shall ordinarily not to
exceed three years.

Note 2: The maximum age-limit for appointment by deputation
shall not be exceeding fifty-six years as on the closing date of
receipt of applications.

If a Departmental Promotion Committee exists, what is its | Circumstances in which Union Public

composition Service Commission is to be consulted in
making recruitment
(12) (13)

Group ‘C’ Departmental Confirmation Committee (for considering Not applicable.
confirmation) consisting of:-

1. Director/Deputy Secretary, Lokpal — Chairman;

2. Under Secretary, Lokpal — Member;

3. Section Officer, Lokpal — Member.

[FILE NO.407/22/2019-AVD-IV(LP)]
RASHMI CHOWDHARY, Addl.Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054. AL




		2021-01-06T12:42:51+0530
	SURENDER MAHADASAM




